GOVERNMENT OF INDIA
MINISTRY OF FINANCE

DEPARTMENT OF ECONOMIC AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO. 2428

TO BE ANSWERED ON FRIDAY, 9 MARCH, 2018
[Phalguna 18, 1939 (SAKA)]

‘Irregularities observed in Audit’

2428. SHRI RAJU SHETTY:
Will the Minister of F INANCE be pleased to state:

(a) whether the Government audits have revealed irregularities due to which different

MINISTER OF STATE IN THE (SHRI PON. RADHAKRISHNAN)
MINSITRY OF FINANCE

(¢) & (d): The findings/observations of Audit made in its Reports are to be responded/replied by the
respective administrative wings of the Government and the Action Taken Notes/Reports on such
observations are also submitted to Public Account Committee.

(e): Government has been taking the cognizance of findings at the Audit and action appropriate at
various levels taken to avoid occurrence of lapses, corrective action are also being taken by
Government for safeguarding the national property.



